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s Name of the Company: o ._Rfaﬂfa}-Gh-c}sal A |
- ' S -Plethico Pharmaceuticals Ltd.

Companies Act, 2013

'~ Section of the Companies Act:

Section 73(4) of the
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Learned Advocate Mr. Rajesh Vaghaaya 13}!‘ y Learned Advecate Vir. Jayesh Buch

) preaent fm Petitioner. None presmt fer Respondeﬁt

At request of LeamedCeunsei fesr peutmner -
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. List the matter on 28.11.2017.
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